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(d)  whether Government has detected any flaws in any of proposals; and

(e)  if so, the details thereof, proposal-wise and if not, the reasons for pendency

of the above proposals?

THE MINISTER OF STATEIN THE MINISTRY OF RURAL DEVELOPMENT (SHRI
RAMKRIPAL YADAV): (a) to () The State Governments are required to submit Detailed
Project Reports (DPRs) to the Ministry for consideration/approval of projects in accordance
with programme guidelines of Pradhan Mantri Gram Sadak Yojana (PMGSY). The project
proposals are scrutinized by National Rural Roads Development Agency (NRRDA) to
ensure that the proposals are in accordance with the programme guidelines and duly
verified by the State Technical Agencies (STAs). These proposals are examined for
consideration by the Inter-Ministerial Empowered Committee chaired by Secretary (RD}in
the Ministry of Rural Development. The proposals approved by the Competent Authority
are conveyed to the State Government to take further necessary action before seeking

funds.

Government of Himachal Pradesh has submitted a proposal of 120 roads covering a
length 0f 723.23 kms and 4 bridges at a cost of ¥ 385.48 crores which were examined by the
Empowered Committee (EC) inits meeting held on 07.02.2018. Minutes of the meeting were
issued on 09.02.2018 with certain observations. State has submitted compliance on the
observations of EC on 28.02.2018 which is under scrutiny. The works will be sanctioned

after ensuring complete compliance to the observations by the State Government.
Funds allocated under PMGAY

1073, KUMARI SELJA: Will the Minister of RURAL DEVELOPMENT be pleased

to state:

(a)  the details of the funds allocated, sanctioned and utilized under the Pradhan
Mantri Grameen Awas Yojana (PMGAY) during the last two years, State/UT-wise including

Haryana;

(b)  the number of people who have been sanctioned houses under the said

Yojana during the said period, State/UT-wise;
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(c)  the details of the target set and achievements made thereunder so far along

with the steps taken by Government to achieve the target set for building the houses; and
(d)  the number of houses which are under construction at present?

THE MINISTER OF STATEIN THE MINISTRY OF RURAL DEVELOPMENT (SHRI
RAM KRIPAT YADAV): (a) and (b) Pradhan Mantri Awaas Yojana- Gramin (PMAY-G)
came into effect from 01.04.2016. Details indicating the funds allocated, sanctioned, utilized
and house sanctioned under PMAY-G for years 2016-17 and 2017-18 State/UT-wise

including Haryana are given in the Statement (See below).

(¢) and (d) Under Pradhan Mantri Awaas Yojna-Gramin, one crore pucca houses are
to be constructed in rural India by March, 2019. As on 28.2.2018, a total of 62,411,080
houses have been sanctioned under PMAY-G. First instalment has been released to

58,62,726 beneficiaries, whereas 23,02,360 houses have been completed.
The steps taken to achieve targets under PMAY-G are as follows:

1)  Electronic transfer of assistance to the beneficiary under Direct Benefit

Transfer (DBT).
(i) Comprehensive online monitoring of PMAY-G through MIS-AwaasSoft.
(i)  Inspection and Geo tagging of houses through the mobile app-AwaasApp.
(v)  Completion of houses within 12 months of its sanction.

{v) Increasing availability of trained rural mason through Training, Assessment

and Certification.

(vi)  Setting up of Prgramme Management Umt (PMUs) at State and sub State
levels to review progress, provide requisite techmcal support and facilitation

at different levels.

(vii) HEngagement and tagging of local functionaries with beneficiaries at the
grassroot level to improve monitoring and facilitate timely construction of

houses.



Funds Allocated, Released and Ulilized under Pradhan Mantri Awaas Yojana-Gramin

Statement

for the years 2016-17 and 2017-18.

(T in lakhs and Units in number)

Sl No. State 201617 2017-18
Central Central Utilization®*  House * Central Central Utilization*  House *
Allocation Release sanctioned Allocation Release sanctioned
1 2 3 4 5 6 7 8 9 10
1. Andhra Pradesh 56200.250 21712.785 16706.827 56502 35985.830 7092260 20235.805 448
2. Arunachal Pradesh 10993.117 5412.300 0.000 117 2061.140 1210970 0.000 6
3. Assam 267324750 132197.898 62273367 162382 48816.800 25985680  158639.730 14889
4 Bihar 477477968 211427.064 60613395 447493 413112.960 60257.060  317048.015 107905
5. Chhattisgarh 181109.260 83815912 78748935 232903 158566.700  179611.850  355901.659 205935
6 Goa 569.573 284.785 353.400 0 0.000 0.000 31.050 0
7. Gujarat 85059.614 36527.407 9626.155 105063 68221.670 10734.420 99361.680 72589
8. Haryana 19136611 7414461 8214350 10722 9649.040 2153.840 15512.610 6929
9 Himachal Pradesh 5931.190 32533818 2368.300 4621 3055380 3560.185 3314865 1180
10. Jammu and Kashmir 20709.693 80133.007 2250 11735 26467.830 4982112 5173.300 976
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1 2 3 4 5 6 7 8 9 10
26. Tripura 28875.108 13455.455 3060463 23520 1531.950 17550480 23302.084 1001
27. Uttar Pradesh 430753.033  223980.445 116942347 572172 208544560 407039550 961729915 315860
28, Uttarakhand 13216.023 7484.090 4937960 T985 5980570 1381.400 6000.788 4
29 West Bengal 331772002 139363.741 170856.240 431942 280522200 320800.018  70899].583 374657
30. Andaman and Nicobar 262,511 196370 0.000 0 326980 33.070 0.000 0
31. Dadra and Nagar Haveli 378928 282.830 0.000 292 998650 330.880 0.000 T8
32, Daman and Diu 67353 49880 0.000 0 33700 8740 0.000 14
33. Lakshadweep 70920 (0.000 0.000 0 0.000 68.190 0.000 0
34 Puducherry 400.000 0.000 0.000 0 0.000 0.000 0.000 0
Totar 3451269416 1605800402  1111474.838 3885976 2495516330 2088134.004  4961937.760 2355104

*Figures reported by States/UTs on Awaassoft as on 28.02.2018

Note: Figures reported by States/UTs on Monthly Progress report/MIS
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